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Loans to Victims of 1984 Riots

*111. SHRI IQBAL SINGH: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether it is a fact that Government
have approved a proposal for writing-off of
loans for certain categories of victims of
November, 1984 riots;

(b) if so, the details thereof category-wise;

(c) by when it is likcly to be implemented
by Government; and

(d) the effective measures being taken by
Government in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
MOHD. MAQBOOL DAR): (a) to (d) In order
to provide further relieft to the November 1984
riot victims, the Government have recently
decided to write off the loans taken by them
from the banks/financial institutions alongwith
the outstanding interest thereon as on 30th June,
1996 in all cases where the principal amount
of the loan was upto and inclusive of Rs. 50,000/
- at the time of grant of loan. An appropriate
scheme for implementation of this decision is
under preparation.
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Visa for Rushdie and Taslima

*113. SHRI KARTAR SINGH DUGGAL:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether two noted writers of the Indian
sub-continent-Salman Rushdie and Taslima-
had ever applied for visa to visit India;

(b) if so, why it could not be possible to
accomodate them; and

(c) whether their requests would be given
fresh consideration in case either or both of
them apply for visa again?

THE MINISTER OF HOME AFFAIRS
(SHRI INDRAJIT GUPTA): (a) to (c) Facts are
being as certained from the Ministry of External
Affairs and will be laid on the Table of the
House.

Smuggling of Currencies by Pak

*114. SHRI AHMED PATEL: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether Government are aware that
counterfiel of Indian currency particularly of
100 and 500 denominations are being pumed
into Gujarat and Rajasthan from across the
border which is causing havoc to the economy
of these States and the poor citizens particularly
of rural areas suffering losses therefrom;

(b) if so, the details thereof; and

(c) what preventive action Government have
taken or propose to take to stop the circulation



